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MR. DEPUTY CHAIRMAN: Which number? ...(Interruptions)...

SHRI DIGVIJAYA SINGH: It is Rule No.238. ...(Interruptions)... The procedure
is in Rule 238(A). The procedure is that I have to give intimation to the Chairman. So, I

have given intimation to the Chairman. ... (Interruptions)...

MR. DEPUTY CHAIRMAN: I would request the hon. Members of Opposition that

if you are serious, draft a proper motion and give it to the Chairman. ... (Interruptions)...

ft TR IRMATS: WX, S H VAT Hel Al fordl gl ... (aUH)... I, wod H U]
FEl forar 87 ... (aum)...

3t JEIR @ AHa: W, 89 A Gel 9 Raawe 31 6 I deqcfeq
AP @Y 3R Fedcfcd ARM & 915 319 §9d U Idi B Slforg| ... (TLT)... I,
B T4l & ol TR &1 ... (aem). ..

MR. DEPUTY CHAIRMAN: There is a procedure. ... (Interruptions)... I am already
asking you to go by procedure. ...(Interruptions)...

3l IR /@ dHdl: 89 d9 b oY YR g1 ... (@EYUH)... You give a

substantive motion.
MR. DEPUTY CHAIRMAN: Shri Ritabrata Banerjee. ...(Interruptions)...

A &R S AHdl: W, R TRE T Y S BT THM PR I8 &, O
I STHT &1 BN ... (GHT).... Teb AR Y ST BT IR GAR TRB IR DI Bl
BT ITAT HR IE & ... (GET).. 319 I ITTHT HERTHT 9 1Y & ... (IGET)....

MR. DEPUTY CHAIRMAN: Shri Ritabrata Banerjee. ...(Interruptions)...

3 IR I THal: AR, 379 Yo P I A18d 1 82 ... (FagH)... RT3
fSHme a1Ed 27 ... (aum)...

MR. DEPUTY CHAIRMAN: Shri Ritabrata Banerjee. ... (Interruptions)... You start.

...(Interruptions)...

MATTERS RAISED WITH PERMISSION — Contd.
Need to stop the strategic sale of some alloy steel plants by SAIL

SHRIRITABRATA BANERIJEE (West Bengal): Sir, I stand here to voice the demand
of the people of Bengal in general and Durgapur in particular to save the industrial city

of Durgrapur and stop the strategic disinvestment of Alloy Steel Plant. ... (Interruptions)...
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[Shri Ritabrata Banerjee ]

The Government has decided to strategically do the disinvestment of the Alloy Steel Plant
which is one of the most important crowns of SAIL, which is capable of producing most
special steels of nearly 500 varieties for use in science and technology, defence applications,
submarines, research projects, neutrino experiment, high speed railways and many other
very sophisticated technologies and strategic applications. It is not merely a plant, rather
over the last 50 years, it has been developed as a strategic unit of the nation. The Alloy
Steel Plant Collective took all pains to discharge its mighty role in national interest despite
the fact that its regular employees' strength have been reduced from 7400 to mere 954 but
did not compromise with its production and quality. ...(Interruptions)... Sir, the net loss
in Alloy Steel Plant is nominal within SAIL. ...(Interruptions)... The move of Strategic
Sale of ASP by SAIL Board is demoralizing the Steel Collective which works overtime to
keep SAIL in a commanding height against global meltdown especially on steel industry.
...(Interruptions)... The industrious city of Durgapur is facing a tremendous problem and
one after another industries have been closed down. ...(Interruptions)... Sir, from 13th-
21st November, 104 km long march has been conducted, with the marchers spending the
night in the house of the workers and labourers. The long march was without any flag and
had the pictures of Dr. Bidhan Chandra Roy and Jyoti Basu. ...(Interruptions)... On 5th
March the united people of Durgapur formed a 9 km long human wall from DPL Factory
gate to Bankura More with the demand of saving Alloy Steel and Durgapur industrial area.
...(Interruptions)... Sixty-two thousand families have signed the memorandum urging to
save Durgapur. ...(Interruptions)... Sir, through you, I want to say that all the local trade
unions cutting across their affiliation and political ideology have come together and joined
hands in Bardhaman District to fight this onslaught. I urge upon the Central Government,
through you, to stop the Strategic Disinvestment of Alloy Steels Plant and different units
of SAIL to bring out the steel collective of a very demoralizing scenario and motivate
them to exert optimum efforts to regain the glory of SAIL and save Durgapur and West
Bengal. ...(Interruptions)... Thank you, Sir. ...(Interruptions)...

SHRI D. RAJA (Tamil Nadu): Sir, I associate myself with the issue raised by Shri

Ritabrata Banerjee.

SHRI K. K. RAGESH (Kerala): Sir, I also associate myself with the issue raised by
Shri Ritabrata Banerjee.

PROF. JOGEN CHOWDHURY (West Bengal): Sir, I also associate myself with the

issue raised by Shri Ritabrata Banerjee.
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SHRI K. SOMAPRASAD (Kerala): Sir, I also associate myself with the issue raised
by Shri Ritabrata Banerjee.

SHRI AHAMED HASSAN (West Bengal): Sir, I also associate myself with the
issue raised by Shri Ritabrata Banerjee.

SHRIK. T. S. TULSI (Nominated): Sir, I also associate myself with the issue raised
by Shri Ritabrata Banerjee.

SHRIMATI JAYA BACHCHAN (Uttar Pradesh): Sir, I also associate myself with
the issue raised by Shri Ritabrata Banerjee.

SHRI SUKHENDU SEKHAR ROY (West Bengal): Sir, I also associate myself
with the issue raised by Shri Ritabrata Banerjee.

Sl HEdH e WA ([F8R): Ae1ey, § W W4 31 39 vy ¥ Iwg ol g
Y I R BTgR (MR Aeied, § W) %9 &1 59 fawyg & wvag el gl

RE. DEMAND FOR DISCUSSION ON THE CONDUCT OF
GOVERNOR OF GOA — Contd.

i YR AT Thdl: TR, W A1 374 I8 RFIE 8 fF g8 R 993, f79 ave
A 3l Al 3R SHA TS W ...(FAYT)... WX, JAMYD! BfeH & 915 ... (FE)... M9
wfert ¢ <) s if they want a discussion, they can bring a substantive motion. They are
questioning your ruling. This is the first point. I Tg 1 ST & SR IR CERCER
O 3TUa! WieR IR Fa%a 3R fhv 32 & AN & SHIQE BT | ... (FELT).... T
T 379 Redve Iz T P oR I 8189 181 I drgd, 8 fod 8189 &l fS¥ed &=
e &, A I 91 <, B9 9 ORE A Haell B .. (GLH). .. AT 8T8H 3R S+d1 &
U P ... (FIH).... TH 9 ARE | U H S 181 Q311 ... (EHT).... 3FR S+ 9 -Tgl
BT B, A& H Hadl S AT 8, A1 I T B o b R HIAT B ....(HALH).... I
R TREHR T BN S A FAMT € 1 781 TAT 21 ....(TIALTH). ..

MR. DEPUTY CHAIRMAN: One second, please. ... (Interruptions)... Please, please
...(Interruptions)... Now, please listen to me. I am requesting you to please listen to me.
I am only asking you. I am not against any discussion. Mr. Naqvi also said that they are
also ready for a discussion. The only question is, you have to observe the formalities.
...(Interruptions)... Now please. ...(Interruptions)... Ghulam Nabiji, I should be allowed
to speak. When the Chair is standing and when the Chair is speaking, shouting slogans
is something I cannot tolerate. I want to convey something. That should be allowed.
Ghulam Nabiji, I am saying that this is too much. I am only saying that if you think I am

not reasonable, you have every right to tell me. LoP can also tell me. I am only saying
this.



